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Construction of Shri Ram Mandir in 

Ayodhya 

SHRI V. NARAYANASAMY  (Pondicherry):  
Madam Deputy Chairman,      1 thank you for 
giving me this opportunity. 1 would like to    
raise a very important issue which is causing 
concern to     the nation.   The VHP Kar Seva 
Samithi has decided to start construction of 
Ram Mandir on November 18 this year.   This 
decision of by the    VHP-sponsored     Kar 
Seva Samithi is sending disturbing signals 
throughout the country.   They have decided to 
construct the temple in phases. Now they are 
dumping the materials for construction,   
Thereafter    they are planning to demolish the    
mosque that     is there in that place.   It has 
been openly said that they are going to 
convene   th© Executive    Committee meeting 
on     the 21st and    22nd of July and that     
the crucial decision will be taken by them in 
that meeting for starting construction of Ram 
Mandir there and for demolition of the 
mosque.   I am pained to say that the meeting    
will be attended by     the Chief Minister    of 
UP and his Cabinet colleagues.   It is a very 
serious matter. Now a BJP Government has 
been installed in UP. We saw the death-toll 
when kar seva was started by Shri Lal Krishna 
Advani, the then president of BJP.    Innosent 
people were killed.   We have1 seen that 
communal passion has been aroused and  
religious     sentiments  have      been 
disturbed.   The entire UP was in flames and 
the BJP is mainly responsible for the killing of 
those people who lost their lives at the time of 
Ayodhya dispute. 

Now, madam, they want to start it again. 
They want to create law and order problem 
throughout the country. Last time what 
happened in UP spread throughout the 
country and there were 

communal clashes and religious bickering 
throughout the country. They want to start all 
that again. The BJP's policy is not to see the 
people living in peace. One of the * who is 
the Secretary of VHP, who was elected on 
BJP ticket, he says, "I will not bother about 
UP Government and we will go ahead and 
demolish the mosque". That was the 
observation made by a Member of 
Parliament. I urge upon the Home Minister 
and I request him to look into this. I request 
him to see that the All India Congress 
Committee's decision to keep the status quo 
of August, 1947 as the deadline, and settle 
this dispute. The Home Minister can 
negotiate with the State Government on the 
mandir-maszid dispute and arrive at an 
amicable solution- Until such time, I request 
the BJP Members to kindly do nothing which 
will cause wncera for the people of other 
minority communities so that the people of 
this country can live in peace. Otherwise the 
entire country will blame you for having 
started this agitation. ... {Interruptions)... 
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I will look at the records  ... (Interruptions) ... 

SHRI V. NARAYANASAMY:      * is the 
Secretary of VHP; therefore I referred to his 
name. 

 
THE DEPUTY CHAIRMAN: I will look 

into the records. If the statement is made on 
the floor of the other House, it will not be 
referred here. But, if it is a newspaper report 
we will have to refer it. I assure the House 
that I will look into it. I will protect the 
conventions and the rights of the Members. 
Please have faith in me ... (Interruptions) ... 

SHRI M. A. BABY (Kerala): Madam, 
with your permission I would like to mention 
that this is very serious matter . .. 
(Interruptionsq). .. 
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SHRI V. NARAYANASAMY: We had 
a bitter experience . . . {Interruptions). . . 
Thousands of people were killed and the 
BJP was responsible for it .. .(Interruptions) 
, . . 

 
THE DEPUTY CHAIRMAN; Now the 

matter is closed. I am asking Mr. Ram 
Naresh Yadav to make his Special Mention 
on the drought situation ... {Interruptions) ... 

SHRI M. A. BABY: Madam, just one 
minute   .. . (Interruptions). . . 

THE DEPUTY CHAIRMAN: Please sit  
down   ... (Interruptions)... 

THE    DEPUTY CHAIRMAN:      Mr. 
Sarang,  please  take  your  seat    . . (Inter-
ruptions) .. .Now,     that  matter is  closed. 

SHRI V. NARAYANASAMY: You killed 
the people there. How can you do that?  . . 
(Interruptions). .. you wanted to demolish 
the mosque .. .(Interruptions) . .. 

 
(Interruptions) 

THE DEPUTY CHAIRMAN: Please take 
your seat. I won't permit. Without my 
permission ... (Interruptions)... The matter is 
closed. 

 

 
I am not permitting. Please go back to your 
seat. (Interruptions) If you speak from the 
well . . . (Interruptions) I will see the record 
and' expunge whatever is objectionable. I 
will protect the Members' rights.    
(Interruptions) 
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THE DEPUTY CHAIRMAN; I will 
look after it. I will protect the Members' 
rights. Shri Ram Naresh Yadav, go to 
the drought situation. 

Drought situation in Uttar Pradesh 


